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MINISTRY OF FINANCE
(Department of Economic Affairs)

NOTIFICATION

New Delhi, the 15th June, 2026

F. No. 01/01/2018-TCE.—In pursuance of Section 9 of the Charitable Endowment Act, 1890, the treasurer
of Charitable Endowments for India hereby declare the list of properties vested in him as per table below:-

FORM 6

LIST AND ABSTRACT OF PROPERTIES HELD UNDER ACT VI OF 1890
PART — I - LIST OF PROPERTIES, OTHER THAN SECURITIES

S1. No. Particulars of Name of Administrators Property held Remarks
vesting order endowment property
No. Date Description | Value | Annual
income if
known
1 2 3 4 5 6 7 8 9
I — N I E—
LIST OF ABSTRACT ACCOUNT - II OF SECURITIES
Case| Name of | Personin | Particulars | Total of Cash Receipts (2025-26) Cash  |Balance| Remarks
No. | endowment | whose |of securities| securities Expenditure |in Cash
behalf (2025-26)
held
Interest or| Other | Total Cash Payments
dividend Cash Receipts
realised | Receipts
1 2 3 4 5 6 7 8 9 10 11
1 NFTW* Treasurer, | Term %399628156/-R12459786/-  Nil %12459786/-| R12459786/- 0 Out of total
NFTW | Deposit expenditure in
Receipts Col.(9)
%12335189/- is
paid to NFTW
and 124597/-
is deposited in
Govt. account
towards 1%
administrative
charge
2 Pasteur Director, -do- 230750/- 22809/- Nil 22809/- 22809/- 0 Out of total
Institute CRI, expenditure in
Kasauli Col.(9)
32781/- is paid
to Pasteur
Institute and
328/-is
deposited in
Govt. account
towards 1%
administrative
charge
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Case Name of Person in  |Particulars| Total of Cash Receipts (2025-26) Cash Balance |Remarks
No. endowment |whose behalf of securities Expenditure | in Cash
held securities (2025-26)
Interest or Other Total Cash| Payments
dividend Cash Receipts
realised | Receipts
1 2 3 4 5 6 7 8 9 10 11
3 | PDUNWFS** | Treasurer, -do- Nil %73947/- Nil %73947/- | R73947/- 0 Total
PDUNWES expenditure in

Col.(9)
%73947/- along
with total of
securities
amount of
1400000/- is
deposited in
Govt. account
as the
PDUNWES is
no longer in
operation.

* National Foundation for Teachers' Welfare
** Pandit Deendayal Upadhyay National Welfare Fund for Sportspersons

SUNIL BHAGWAT CHAUDHARI, Director (Budget)
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